HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 1
MR. ARVIND SINGH CHANDEL Category - UR

VILLAGE- BOKREL, POST- PONCH, TAH- BALODA,

CHHATTISGARH, 495559 Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :

SHRI ROOP SINGH CHANDEL

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25" September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper Il LAW

Issuing Authority

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH
BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No -2

Candidate's Name & Address

Category - UR

MR. GIRISH SHRIVASTAVA

WARD NO. 14, BAGBAHARA, CHHATTISGARH, 493449

Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :

SHRI HARI KRISHANA SHRIVASTAVA

Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Affix Passport Size

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

——
< e ——

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 3
MR. SHASHANK SHUKLA Category - UR

VILLAGE- SODHIYABHIT, ARAIL, NAINI SOMESHWAR

MANDIR ROAD, UTTAR PRADESH, 211008 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI LAL JI SHUKLA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address
Roll No - 4

MR. SHEKHAR MISHRA

E BLOCK FLAT NO. 601, SIXTH FLOOR, SUNSHINE Category - UR

RESIDENCY, PREETAMNAGAR, UTTAR PRADESH,
211011

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI UMA KANT MISHRA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar o that affixed

on application form)

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Affix Passport Size

Photograph

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No -5

MR. SUNDER PAL

Category - UR

VILLAGE- HUSAINPUR, PS AND POST- RAMRAJ, ..
UTTAR PRADESH, 251320 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI LATE RADHEY SHYAM

Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Affix Passport Size

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 6
MR. HARI OM GOEL Category - UR

60/567 AVADH VIHAR COLONY, JANSATH ROAD,

UTTAR PRADESH, 251001 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI DAYARAM GOEL

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 7
Candidate's Name & Address

Category - UR
MR. RAJESH o
VPO PEGAN TEH- AIEWA, HARYANA, 126111 Domicile of C.G. - NO

Gender - MALE
Father's / Husband's Name :
SHRI MEHER SINGH ) .

Affix Passport Size

Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 8
MRS. BEEMA CHOUHAN Category - UR

VILLAGE- KURKUNGA, POST- KURKUNGA, TAH-

KUNKURI, CHHATTISGARH, Domicile of C.G. - YES
Gender - FEMALE

Father's / Husband's Name :

SHRI MANOLAL CHOUHAN

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No -9
MR. RAM NANDAN SHRIVASTAV Category - UR

150 SHASTRI NAGAR AKBARPUR,, UTTAR PRADESH,

224122 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI SUBHASH CHANDRA SHRIVASTAV

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. VIJAY KUMAR

Roll No - 10

Category - UR

VILL- SUSUWAHI, POST- SUSUWAHI, UTTAR

PRADESH, 221011

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI HAZARI LAL

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. NARAYAN PRASAD

303, SALASAR ENCLAVE GH-17 SECTOR- 27,,

HARYANA, 134116

Roll No - 11

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI BHARAT BHUSAN

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. AJAY SINGH

Roll No - 12

Category - UR

PLOT NO. 9, SAKET NAGAR COLONY LANKA , UTTAR

PRADESH, 221005

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI LATE SABHAJEET SINGH

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Roll No - 13
Candidate's Name & Address
Category - UR
MR. RAJ KUMAR MALIK o
H.NO. 845A/29, KAMAL COLONY, HARYANA, 124001 Domicile of C.G. - NO
Gender - MALE
Father's / Husband's Name :
SHRI BALJIT MALIK ) .
Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 14
MR. ALOK KUMAR GUPTA Category - UR

C-28, AJAYSATYAPRAKASH HOMES, TILHARI NEAR

XIDAS COLLEGE, MADHYA PRADESH, Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI RAJENDRA PRASAD

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. DURGESH TIWARI

VILLAGE AND POST- AMAON, PS- CHAINPUR, ,

BIHAR, 821106

Roll No - 15

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI CHANDRA BHUSAN TIWARI

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH
BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 16

Candidate's Name & Address
Category - UR

MR. KRISHAN KUMAR -
HNO. 383, SECTOR- 4, HARYANA, 124001 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI RANDHIR SINGH Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)
Date of Examination : 25 September, 2022
TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

——
< e ——

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Roll No - 17
Candidate's Name & Address
Category - UR
MR. BALKRISHAN o
VILL AND POST- MALIRA, UTTAR PRADESH, 251202 Domicile of C.G. - NO
Gender - MALE
Father's / Husband's Name :
SHRI MAHENDRA SINGH ) .
Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Roll No - 18
Candidate's Name & Address
Category - UR
MR. VISHNU GARG o
229 KHADAR WALA, SATYAPURI , UTTAR PRADESH, Domicile of C.G. - NO
Gender - MALE
Father's / Husband's Name :
SHRI DEEPCHAND GARG ) .
Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MS. AARTI JADIYA
INFRONT OF BATA SHOW ROOM FOURT ROAD,
MADHYA PRADESH,

Roll No - 19

Category - UR

Domicile of C.G. - NO

Gender - FEMALE

Father's / Husband's Name :

SHRI N.L. JADIYA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

Affix Passport Size

(Similar to that affixed
on application form)

Photograph

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 20
MR. VIKAS TANDON Category - UR

VYAPAR VIHAR ROAD NAGDONE COLONY,

CHHATTISGARH, 495001 Domicile of C.G. - YES
Gender - MALE

Father's / Husband's Name :

SHRI GANGA PRASAD TANDON

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 21
MR. SUMIT KUMAR KASHYAP Category - UR

VILLAGE AND PO- SAHASPUR, NEAR PANCHAYAT

BHAVAN , UTTARAKHAND, 248197 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI JAIPAL SINGH

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 22

MR. ANIL KUMAR

Category - UR

VILLAGE- REHARI, POST - OINA, UTTAR PRADESH,

222146

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI RAMJEET YADAV Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to hat affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 23
MR. KOTHAPALLI RAVI KUMAR ACHARY Category - UR

SITARAM STREET, BADA BAZAR, NEAR TALUKA BUS

STOP, BERHAMPUR, ODISSA, 760006 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI K. DEBARAJ ACHARY

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. ANIL KUMAR UPADHYAY

VILL + POST- KARAHIA, TEHSIL- SEWRAI, UTTAR

PRADESH, 232339

Roll No - 24

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI CHANDRADHAR UPADHYAY

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 25
MR. KUNAL GYANI Category - UR

PT. RAMDUTT GYANI MARG, PAITHANKAR GALI,

SHANWARA, MADHYA PRADESH, 450331 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI RAJENDRA DUTT GYANI

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 26
MR. SARDAR SINGH RAWAT Category - UR

VILLAGE AND PO- LADPURA, VIA- GAGWANA,

RAJASTHAN, 305023 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI MADAN SINGH RAWAT

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 27
Candidate's Name & Address

Category - UR
MR. VIKRAM BALI o
HOUSE NO. 2140, SECTOR 35-C, CHANDIGARH, 160022 Domicile of C.G. - NO

Gender - MALE
Father's / Husband's Name :
SHRI COL. R.D. BALI Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 28
MR. RAJESH KUMAR SHUKLA Category - UR

9-B/83, VRINDAVAN YOJNA, RAEBARELY ROAD,

UTTAR PRADESH, 226029 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI BALRAM PRASAD SHUKLA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. SANJAY KUMAR PANDEY

SA-10/60, L-4, BUDDHANAGER GANJ SARNATH ,

UTTAR PRADESH,

Roll No - 29

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI GUPTESHWAR PANDEY

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. BALJINDER SINGH

17/2185/7 FIRST FLOOR, GURU ARJUN NAGAR,

KHAMPUR, DELHI, 110008

Roll No - 30
Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI AJIT SINGH

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MS. SHAHIN ALI HASHMI

SR MIG 103, HOUSING BOARD COLONY HATKESHAR,

CHHATTISGARH,

Roll No - 31

Category - UR

Domicile of C.G. - YES

Gender - FEMALE

Father's / Husband's Name :

SHRI AKBAR ALI HASHMI

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Roll No - 32
Candidate's Name & Address
Category - UR
MR. SANDEEP KUMAR TRIPATHI ..
622/E, WEST COLONY, BLW, UTTAR PRADESH, 221004 Domicile of C.G. - NO
Gender - MALE
Father's / Husband's Name :
SHRI SURENDRA NATH TIWARI ) .
Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 33
MR. SHIVNATH TRIPATHI Category - UR

2ND FLOOR, 219, HARINAGAR ASHRAM, DELH]I,

110014 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI UPENDRA NATH TRIPATHI

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 34
MR. RAKESH KUMAR Category - UR

B-6, VISHWA VIHAR, VISHWA APARTMENT, PLOT NO.

46, SECTOR- 9, DELHI, 110085 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI OMKAR SINGH

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address
Roll No - 35

MR. ROHIT KUMAR TUTEJA
49, SUBHASH COLONY, BEHIND, INDO KIDS SCHOOL, Category - UR

KAMLA NEHRU NAGAR, AJMER ROAD, RAJASTHAN,
302021

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI SOHAN LAL TUTEJA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar o that affixed

on application form)

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Affix Passport Size

Photograph

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 36
MR. SHASHI RANJAN SAHU Category - UR

AT AND PO- SINGIBAHAR, TEH- FARSABAHAR,

CHHATTISGARH,

Father's / Husband's Name :

Domicile of C.G. - YES

Gender - MALE

SHRI VISHNU PRASAD Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)
Date of Examination : 25 September, 2022
TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW
Issuing Authority
\
S ) -
Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. DEV NARAYAN

Roll No - 37

Category - UR

VILLAGE BANDARI PO BHATGAON TEH- BILAIGARH,

CHHATTISGARH, 493222

Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :

SHRI TULSI RAM

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. SHISHIR DIXIT
A-305, BHATIA RESIDENCY OPP DESHKAR HOSPITAL,
MANGLA ROAD, CHHATTISGARH, 495001

Father's / Husband's Name :
SHRI LATE PREM NARAYAN DIXIT

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY

Roll No - 38

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size
Photograph

(Similar to that affixed
on application form)

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. DHEERENDRA NATH NANDE

DEO KUNJ, NAV DURGA CHOWK, RAVI NAGAR,

CHHATTISGARH,

Roll No - 39

Category - UR

Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :

SHRI LATE SHEO KUMAR NANDE

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 40
Candidate's Name & Address

Category - UR
MR. NITIN KUMAR SHRIVASTAVA ..
MIG- 19, NEHRU NAGAR, CHHATTISGARH, 495001 Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :
SHRI LT. KRANTI KUMAR SHRIVASTAVA

Affix Passport Size

Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MRS. YUDHESHWARI VAISHNAV

SURYA VIHAR, SEEPAT ROAD, LINGIYADIH,

CHHATTISGARH,

Roll No - 41

Category - UR

Domicile of C.G. - YES

Gender - FEMALE

Father's / Husband's Name :

SHRI MANISHANKAR VAISHNAV

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. MANISHANKAR VAISHNAV

SURYA VIHAR SEEPAT ROAD, LINGIYADIH,

CHHATTISGARH,

Roll No - 42

Category - UR

Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :

SHRI NARMADA PRASAD VAISHNAV

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 43
MR. UMAKANT MISHRA Category - UR

FLAT NO. 12, DDA FLATS, CHITRA VIHAR, DELHI,

110092 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI D.P. MISHRA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 44
Candidate's Name & Address

Category - UR
MRS. SANTOSH .
46, PARK END, MAIN VIKAS MARG , DELHI, 110092 Domicile of C.G. - NO

Gender - FEMALE
Father's / Husband's Name :
SHRI A. ALINIZAM Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 45
MR. RISHI UJAONEY Category - UR

H.N. 119/3 NAYA ,MOHALLA, MADHYA PRADESH,

482002 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI MANOHAR LAL UJAONEY

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH
BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 46

Candidate's Name & Address

Category - UR

MS. JYOTSNA NETAM

AT/PO- TARBOD, PS- KOMNA, ODISSA, 766105

Domicile of C.G. - NO

Gender - FEMALE

Father's / Husband's Name :

SHRI BHAGACHAN NETAM , .

Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G.)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

——
< e ——

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Roll No - 47
Candidate's Name & Address
Category - UR
MR. SHIV KANT KUSHWAHA ..
REWA ROAD, AMARPATHAN, MADHYA PRADESH, Domicile of C.G. - NO
Gender - MALE
Father's / Husband's Name :
SHRI KUNJI LAL KUSHWAHA ! .
Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. VED PRAKASH PATEL
INFRONT OF JANMITRAM OFFICE, CHOTTE
AUTRMUDA, CHHATTISGARH, 496551

Father's / Husband's Name :
SHRI BRAMHANAND PATEL

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY

Roll No - 48

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size
Photograph

(Similar to that affixed
on application form)

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 49
MR. SATYAM CHANSORIYA Category - UR

E- 3/198, ARERA COLONY, 10 NUMBER MARKET,

MAHAVEER NAGAR, MADHYA PRADESH, 462016 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI B.K. CHANSORIYA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 50
MR. ROSHAN VERMA Category - UR

NEAR GOPAL PETROL PUMP, MAIN ROAD, AT AND

PO- KATGHORA, CHHATTISGARH, 495445 Domicile of C.G. - YES
Gender - MALE

Father's / Husband's Name :

SHRI SHYAM SUNDER VERMA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 51
MRS. SHOBHANA SHARMA Category - UR

H.NO. 1606, A/2, INDRANI APARTMENT YADAV

COLONY, MADHYA PRADESH, 482002 Domicile of C.G. - NO
Gender - FEMALE

Father's / Husband's Name :

SHRI CHANDRAKANT SHARMA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. VIJAY KUMAR JAMODIYA

VILL- RATWA, POST- GOLWA, THE DHAR, MADHYA

PRADESH, 454001

Roll No - 52

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI BADRILAL JAMODIYA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. ASHISH SHRIVASTAVA

D- MIG- 9, AYODHYA NAGAR BY PASS, MADHYA

PRADESH, 462041

Roll No - 53

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI DR. AMBRISH KUMAR SHRIVASTAVA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH
BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 54

Candidate's Name & Address
Category - UR

MRS. ANJALI SAHAY -
JG-11/718-A, VIKASPURI, DELHI, 110018 Domicile of C.G. - NO

Gender - FEMALE

Father's / Husband's Name :
SHRI ANAND TAHLAN

Affix Passport Size

Examination Centre : Photograph

GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022
TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW

2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

——
< e ——

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 55
MR. SUNIL KUMAR TRIPATHI Category - UR

S 23/S/1, UNCHWAGARHI, RAJAPUR, UTTAR PRADESH,

211002 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI CHANDRAMAULI TRIPATHI

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 56

MS. RITU JAIN

Category - UR

H.NO. 1/10401, ST.NO. 3, MOHAN PARK, NAVIN ..
SHAHDARA, DELHI, 110032 Domicile of C.G. - NO

Gender - FEMALE

Father's / Husband's Name :

SHRI J.K. JAIN

Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Affix Passport Size

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. SHIVENDRA MANI TRIPATHI

VILLAGE- SONARA, POST- SONARA, UTTAR

PRADESH, 273303

Roll No - 57

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI UMA SHANKAR TRIPATHI

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 58
MR. ASHOK KUMAR Category - UR

MOH. PURANI MANDI, NEAR JAL MAHAL, NNL,

NARNAUL, HARYANA, 123001 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI RAM CHANDER

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 59
MR. RITESH KUMAR SHUKLA Category - UR

144A/97, SALORI, PO- TELIARGANJ, UTTAR PRADESH,

211004 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI HARIHARA NAND SHUKLA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 60
MR. SANJEEV KUMAR SHARMA Category - UR

690/SF/POCKET 1, SILVER BIRCH OMAXE, NEW

CHANDIGARH, MULLANPUR EXTN, PUNJAB, 140901 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI SUSHIL KUMAR SHARMA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 61
MRS. SMT. BRIJMA JAISWAL Category - UR

C/0 BHOOPENDRA KUMAR SAHU, BEHIND OF DHAN

MANDI GANJ PARA , TH.- BALOD, CHHATTISGARH, Domicile of C.G. - YES
Gender - FEMALE

Father's / Husband's Name :

SHRI BHOOPENDRA KUMAR

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




BILASPUR
ADMIT-CARD

HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. AJAY KUMAR SHARMA

HOUSE NO. 33, STREET NO. 15, PHASE-6, SHIV VIHAR,

DELHI, 110094

Roll No - 62

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI PREM SINGH SHARMA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 63
MR. SUSHIL KUMAR TRIPATHI Category - UR

FLAT NO. 204, VAISHALI APARTMENT IIT A/32 NEHRU

NAGAR, UTTAR PRADESH, 201001 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI OM PRAKASH TRIPATHI

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 64
MR. DEEPAK KUMAR SHARMA Category - UR

H.NO. 57/7, NEAR RAILWAY STATION, KANINA

MANDI, HARYANA, 123027 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI KISHORI LAL SHARMA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 65
MR. KAPIL GAUTAM Category - UR

HNO. 212, SECOND FLOOR, POCKET-6, SECTOR- 22,

ROHINI, DELHI, 110086 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI LATE SHYAM LAL

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. KAMLESH KUMAR SAHU
JAWAHAR NAGAR AKALTARA, CHHATTISGARH,
495552

Father's / Husband's Name :
SHRI BABU RAM SAHU

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY

Roll No - 66

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size
Photograph

(Similar to that affixed
on application form)

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. PRAMOD KUMAR SRIVASTAVA

VILL AND PO- SIKANDARPUR, BAJAHA, UTTAR

PRADESH, 212213

Roll No - 67

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI LATE HARGOVIND PRASAD SRIVASTAVA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH
BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT

Roll No - 68

Candidate's Name & Address
Category - UR

MR. SHAKILUDDIN KHAN

AT- TELIBHATA, PO/PS/DIST.- JHARSUGUDA, ODISSA, Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :
SHRI SIRAJUDDIN

Affix Passport Size

Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

——
< e ——

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 69
MR. HARJEET SINGH CHAWLA Category - UR

CHAWLA WATCH OR. KESHARWANI HOSPITAL KE

SAMNE, SADAR BAZAR, CHHATTISGARH, Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :

SHRI NARENDRA SINGH CHAWLA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MS. VIDYOTTAMA SHARMA

H-1325, NEW DARPAN COLONY, THATIPUR, MADHYA

PRADESH, 474011

Roll No - 70

Category - UR

Domicile of C.G. - NO

Gender - FEMALE

Father's / Husband's Name :

SHRI MADAN MOHAN SHARMA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MS. NEELA GUPTA
ADARSH GIRLS HOSTEL, PURANA HIGH COURT
ROAD, ADARSH COLONY, CHHATTISGARH,

Father's / Husband's Name :
SHRI SUDARSHAN PRASAD GUPTA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY

Roll No - 71

Category - UR

Domicile of C.G. - YES

Gender - FEMALE

Affix Passport Size
Photograph

(Similar to that affixed
on application form)

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. SANTOSH KUMAR YADAV
SHANTI SADAN, SANKAR JI KI MURTI, MAU ROAD,
MOALLAH AND PO AND PS- SIDHARI, UTTAR

PRADESH, 276001

Father's / Husband's Name :
SHRI LATE TRILOKI NATH YADAV

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

Roll No - 72

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size
Photograph

(Similar to that affixed
on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

Roll No - 73

MS. ROOPWARSHA DILLIWAR

C/O SHRI PRITPAL BELCHANDAN, IN FRONT OF SUN Category - UR

PLASTIC STORS SANTRABADI STATION ROAD, WARD
NO. 26, CHHATTISGARH, 491001

Domicile of C.G. - YES

Gender - FEMALE

Father's / Husband's Name :

SHRI KHUMAN SINGH DILLIWAR

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar o that affixed

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 74
MS. PRIYA SAXENA Category - UR

H.NO. 27, LANE NO. 10, CHAMAN VIHAR, PO- MAJRA,

UTTARAKHAND, 248171 Domicile of C.G. - NO
Gender - FEMALE

Father's / Husband's Name :

SHRI VIJAY KUMAR SAXENA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 75
MR. SUDHINDRA KUMAR MISHRA Category - UR

94A/12, RAJEEV NAGAR, PRAYAGRAJ ALLAHABAD,

UTTAR PRADESH, 211004 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI K.N. MISHRA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR

ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. TRILOCHAN PRASAD SAHU
TEACHERS COLONY, BEHIND RAILWAY STATION,
WARD NO., CHHATTISGARH,

Father's / Husband's Name :
SHRI JAIKARAN LAL SAHU

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY

Roll No - 76

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size
Photograph

(Similar to that affixed
on application form)

SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 77
MR. JANG BAHADUR SINGH Category - UR

752, NEAR KALI MANDIR, KATRA , UTTAR PRADESH,

211002 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI UMA SHANKAR SINGH

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 78

MR. NITIN JAIN

Category - UR

76, CHANDRA BHAWAN MAHAL COLONY, .
RAJESHWARI ROAD,, MADHYA PRADESH, 473551 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI RAJKUMAR JAIN Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to hat affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. ASHISH KUMAR SHUKLA

119/307, RAM NAGAR, DARSHAN PURWA, UTTAR

PRADESH, 208012

Roll No - 79

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI R.N. SHUKLA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 80
MR. PRAVEEN GARG Category - UR

LAWYERS CHAMBER NO. F-12 DISTRICT AND

SESSION COURT, HARYANA, 134003 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI RAM KUMAR

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 81

MS. ILA DEOL

Category - UR

C/O ADITYA KESARI, 12A, BK BANERJEE MARG, BELI N
ROAD, NEW KATRA, UTTAR PRADESH, 211002 Domicile of C.G. - NO

Gender - FEMALE

Father's / Husband's Name :

SHRI GAJENDRA SINGH DEOL

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Affix Passport Size
Photograph

(Similar to that affixed

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 82
MR. AZAD KUMAR MISHRA Category - UR

SHASTRI WARD, CHOUBEY COLONY, HARDA,

MADHYA PRADESH, 461331 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI BHARAT BHUSHAN MISHRA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. BHUPENDRA KUMAR PANDEY

106-C , GANESH NAGAR, MYORABAD, UTTAR

PRADESH, 211002

Roll No - 83

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI JAGDISH NARAYAN PANDEY

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. PANKAJ SHRIVASTAVA

POST WARD NO. 13, POST- JUNNARDEO, MADHYA

PRADESH, 480551

Roll No - 84

Category - UR

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI UMASHANKAR SHRIVASTAVA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Roll No - 85
Candidate's Name & Address
Category - UR
MS. SAMRA WAHAB ..
17/71- D, NAWAB KA HATA, UTTAR PRADESH, 208001 Domicile of C.G. - NO
Gender - FEMALE
Father's / Husband's Name :
SHRI MOHAMMAD WAHABUDDIN ) .
Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Sirmilar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)
(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

P
& i

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 86
MR. LAXMINARAYAN GAHARWAR Category - UR

HBG/05, FIVE BUILDING NEAR OF RTO OFFICE DURG,

CHHATTISGARH, 491001 Domicile of C.G. - YES
Gender - MALE

Father's / Husband's Name :

SHRI RAMBALI GAHARWAR

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 87
MR. RAM NIVAS YADAV Category - UR

VILL- BARADIH, PO- AURAI KALA, UTTAR PRADESH,

221716 Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI MAHENDRA NATH YADAV

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 88
MRS. ARPANA MISHRA Category - UR

11/262, NEAR K PATHAK COACHING, TILAK NAGAR,

MADHYA PRADESH, 486001 Domicile of C.G. - NO
Gender - FEMALE

Father's / Husband's Name :

SHRI PRADEEP KUMAR MISHRA

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 89
MR. SANTOSH KUMAR UPADHYAY Category - UR

H.NO.116, KESHAW NAGAR COLONY, MANDUADIH,

UTTAR PRADESH, 221103 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI SHRINIWAS UPADHYAY

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. SUSHIL KUMAR

Roll No - 90

Category - UR

SUSHIL KUMAR S/O0 HARI RAM VPO. THASKA, TEH.

GOHANA, HARYANA, 131301

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI HARI RAM

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MS. SHIVANGI

Roll No - 91

Category - UR

CHOUDHARYWARA, SIKANDRABAD, UTTAR

PRADESH, 203205

Domicile of C.G. - NO

Gender - FEMALE

Father's / Husband's Name :

SHRI ASHOK KUMAR KAUSHIK

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 92

MR. FAIM KHAN

Category - UR

H.NO.46/4113, GANDHI NAGAR, KALI BADI CHOWK, .
CHHATTISGARH, 492001 Domicile of C.G. - YES

Gender - MALE

Father's / Husband's Name :

SHRI SHAMEEM KHAN

Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to that affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Affix Passport Size

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

Issuing Authority

Registrar General

( See reverse for instructions )




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 93
MR. DINESH KUMAR Category - UR

HOUSE NO.323/34, JANTA COLONY, NEAR DEVI

VIHAR, ROHTAK, HARYANA, 124001 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI SADHU RAM

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 94
MR. VINOD KUMAR Category - UR

VINOD KUMAR S/0 BISHAMBER DAYAL VPO. JHOJHU

KALAN, TEH. CHARKHI DADRI, HARYANA, 127310 Domicile of C.G. - NO
Gender - MALE

Father's / Husband's Name :

SHRI BISHAMBER DAYAL

Examination Centre :

GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR
(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD

Written Examination of District Judges (Entry Level) 2021

DIRECT RECRUITMENT

Candidate's Name & Address

MR. NEERAJ GUPTA

Roll No - 95

Category - UR

B-501, GALI NO.3, MAJLIS PARK, ADARSH NAGAR,

DELHI, 110033

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI S.P. GUPTA

Examination Centre :
GOVT. MULTIPURPOSE HIGHER SECONDARY
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR

(C.G)

(Similar to that affixed

Affix Passport Size

Photograph

on application form)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

( See reverse for instructions )

Issuing Authority

Registrar General




10.

11.

IMPORTANT INSTRUCTIONS

. Your admission to the examination shall be subject to producing the down loaded

admit card before the office in charge of the examination centre or the invigilator.
Hence you are required to bring the admit card.

. Permission to appear in the examination is provisional and if, at any stage, it is found

that the candidate does not fulfill the conditions of advertisement or certificates are
found forged or fabricated or information given by the candidate is found false, his/her
candidature shall be rejected without assigning any reason.

. You are required to be present in the examination centre 30 minutes before the

commencement of examination.

. You are required to follow the instructions as mentioned on the answer sheet.

. The candidates are not allowed to bring cell phone or any electronic device in the

examination hall.

. Please do not write anything extra (Sign, mark, symbol, any things suggestive of

identification) in your answer sheets except what is asked for otherwise your
candidature shall be disqualified.

. The candidates are not allowed to enter in the Examination room 15 minutes after the

commencement of the examination and also not allowed to leave the examination
room till the end of the examination.

. Use of any unfair means shall disqualify the candidature in addition to other action

required to be taken.

. There is no provision for the supplementary answer Sheet.

Looking to the spread of Global Pandemic 'Covid' the candidates are advised to follow
the Covid Protocol.

All the candidates are required to follow strictly the above instructions and all such
instructions given by the In charge / head of centre / Invigilator from time to time.

******




HIGH COURT OF CHHATTISGARH

BILASPUR
ADMIT-CARD
Written Examination of District Judges (Entry Level) 2021
DIRECT RECRUITMENT
Candidate's Name & Address Roll No - 96

MR. ABHIMANYU

Category - UR

HOUSE NO.677, SECTOR -1 (HUDA) TEHSIL ROHTAK,

HARYANA, 124001

Domicile of C.G. - NO

Gender - MALE

Father's / Husband's Name :

SHRI NARESH KUMAR Affix Passport Size
Examination Centre : Photograph
GOVT. MULTIPURPOSE HIGHER SECONDARY (Similar to hat affixed
SCHOOL, GANDHI CHOWK, DAYALBAND, BILASPUR on application form)

(C.G)

Date of Examination : 25 September, 2022

TIME PAPER
8:00 A.M. to 11:00 A.M. Paper I LAW
2:00 P.M. to 5:00 P.M. Paper II LAW

I